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CONTEMPT PETI TI ON NO. D 8876 OF 2012
I'N
ClVIL APPEAL NO. 4153 OF 2002

SHARAD SUBRAMANYAN Appel I ant (s)
VERSUS
SOUM MAZUMDAR & ORS. Respondent (s)

Date: 13/02/2013 This Appeal was called on for hearing today.

CORAM :
HON BLE THE CH EF JUSTI CE
HON BLE MR, JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE VI KRAMAJI T SEN
For Appellant(s)/ M. M Hossain, Adv.
Petitioner in M. M sum Hossain, Adv.
CP (C) D 8876/12 M. Rauf Rahim Adv.

For Respondent (s)
M. Goodwi |l Indeevar, AOR

UPON hearing counsel the Court nmade the foll ow ng
ORDER

On nentioning, let this matter be taken on board and let the
Contenpt Petition filed in Gvil Appeal No.4153 of 2002, be Ilisted
for consideration on 20t h February, 2013.

| (Chetan Kunar) | | (Jugi nder Kaur)
| Court Master | | Assistant Registrar



